
RESERVED 

CENTRAL AaIN1 TRATIVE TRIEJ AL ALI_A ,ABAD BEt CH  

Allahabad this the 	I94‘ day cf Dar-00,41-f- 	1994. 

Honlble Mr. Ju tide B.C. aksera, Vice—Chairman 
Hohsble Mr. K. Muthukumar Administrative Member 

Original Appl cation no. 83 of 1992. 

,4 

1. 	Dilio Ku ar,S/c ari Om Prakash,,Guard, Railway 

C;uarter o. 511B, Lalitragar, 
Allahabad. 

2.F1- adeep umar Yadav, 5/0 Sri K.L. Yadav, R/o 
367/322 !Aohatshimdanj, Allehabad. 

.... Applicants. 

Counsel for t e Applicant Sri Sunil Rai 

r, 

Vers us 

1. The Unib of India through the Several Manage 
N. Rly. Baroda House, New Delhi. 

2. The Divisional Railway 
Allahab d. 

:,'.onager, Northern Railway, 

3. The Senor Divisional Commercial superintendent 

N. Rly llahabad. 

4. The Senor Divisional Personnel Officer, N. Rly 

Aliahab d. 

5. The sen or Divisional Accounts Officer, N. R y, 
Allahabad. 

Counsel fpr 

haspond,nts 

he Responder 	sii A.V. SrivastLxa/F. •,athur 

  

Sri B. . Paul. 

Alongwjj_h 

Original 	lication n 	406 of 1994 

1. subhash Chandra, s/o Sri Raja Ram, R/o 407, Rajapur, 
Distt. Al—ahabad. 

2. Asliq KUMar, 	Prasad, R/o 317, K D.S.A. Ground 
Al a amao. 

Versus 

1. She Union of India tnrough the ,general Nanaer 
I\. Riy , Ea:oca House, New Deihl. 

2. The Divisional Railway ::anader, N. Rly Allahabad. 

  

2_ 
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3. 	The senior Divisional Com:-.ercial, Superintendent 
Rly Allahabad. 

... Respondents 

	

3. 	Original Application no. 110 of 1993 

	

1. 	Syed Nizam Hussain, S/o Syed All Has an, A/a 29 yrs. 
R/o Mohalla Chiktoli, P.C. Hussaindbad, P.O. 
Japla, District palayum. 

	

2. 	Raoubir Sharan Kharwar, S/o Sri S. sunder, A/a 33 Yrs 
R/o 877-A Shastri Colony, Distt Mugalsarai. 

kipplicants 

Ver-s us 

1. inion of India, through 3eneral Manager, N. ly 
Railway Board, Faroda House, New Delri. 

2. C
mo
lhief Commercial Slperintendent, N. lily Baroda 

use. New Deini.' 

3. Divisional Railway Manaoer, Northern Railway 
.Nawab Yusuf Road, Allahabad. 

4. Seni r Divisinal Colrercial superintendent, 
N. Rly Nawab Yusuf Road Allahabad. 

.... Respondents 

4. 	Original Application no. 39 of 93 

1. Nirala Singh, S/o A. Singh, a/a 30 Yrs, H/p 
Ram Basic Vidalaya, Darganj, Allahabad. 

2. Tarak bath Fandey, S/0 S.D. Pandey, A/a 30 Yrs. 
R/o Village Kewalpur, post Berl-Visa, District 
Varanasi. . 

3. Kamla Kant Shukla, S/o P.N. shukla, R/o Ram Basic 
Vidyalaya, Daraganj, rillahabad. 

4. Amar lath, S/o Mangru, R/o Ram Basic Vidyalaya 
Daraganj, Allahabad. 

5. Sushil Kumar Tripathi, S/o K.S. Tripathi, R/o 
Village Lakshagrah, post Lakshagarh (Handia), 
Distt. Allahabao. 

6. Shyam hanker shukla, s/o Sri 	shukla, R/o 
Vaishno Ashram Ram Basic Vidyalaya, Daraganj Distt. 
Allahabad. 

"pplicants. 

je rs us 

1. 	Union of India thr_;Joh 3eneral i∎Ianager Northern 

Railway, Baroda House, New Delhi. 
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2. 
Chief Com ercial superintendent, Northern Railway 

Baroda Ho se, New Delhi. 

3. 
Divisiona Railway manager, N. hly, Allahabad. 

4. 
Senior Divisional Commercial supreintendent 

N. lily A lanabad. 

... Respondents 

• Cr i ci nal 

1. 	Fazal Ka 
House no 

2„.7. 	Ajay Kas 
Avenue, 

Application no. 38j of 1993 

;.t.(hd. Kadirn, R/o Village ChaiUya, 

104/241 Rpost Office Q.P.G. Distt A lahabad. 

yap, 	
P.S. Kashyap, R/o 63 J.K. F urth 

ailway Colony smith Road, Allahabad. 

1. 
inion o India, throigh General :'.".ana-:er, Northern 
Railway, lAailway Board Baroda House N. Delhi.  

2. Chile/ C Iner ci 	Supertntendent
-, 

Haus e lew Delhi. 

3. 
Divisional Railway Manager, Northern Railway 

Allaha ad. 

4. 1 
 Senior Divisional Commercial superintendent. 

Northe n Railway Nawab Yusuf Road A
llanabac. 

=respondents . 

N... 	. 	
Original Apiplication no. 32 of 1993 

	

1. 	Ctarul 1-1,5an, Ala 
2(';: 	

s/o Late Sri S.N. Hasan, 

R/L 121Dari•atad, Jogighat, Allahabad. 

... Applic-t 

Versus 

1. 	inicn 
Boatd 

of India tnr,. 
Baroda House 

2. 	Chief Commercial su 
House, Nev. Delhi. 

Jgh Cenral manager N. Rly, 
fly 

ew 

erintendent, N. Rli Baroda. 
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3. Divisional I ;ailway Manager, Northern Railway, 
Nawab Yuaff Road, Allahabad. 

4. Senior Divisional Commercial superintendent, 
Northern tai Tway Allahabad. 

Resp )nd.rtt_s 

	

7. 	Original A pplication no. 1782 cf 1992 

	

1. 	Vinod Kumar  Sharma, 	Shri Ohabi Lal, Rio 17/A Labia Marg, Allahabad. 

• • • Apli cant 

Viers us 

1. 	The Union of India thro4gb the- hi4rman-, RefiW'a Boar-d tNew Delhi. 
2. 	The leneral Manager N. Rly Baroda House, New Delhi . 
3. 	The Divisional Railway-1.4ranaur. 	Rly-_-All...aabad, 

.... Respondents . 

	

8. 	Original ApOication no. 1534 of 1992 

1. 	S),fam Narain singh, s/o R.N. Singh, R/o gill e. Post JGnauli, Distt. Baksur, Bihar. . 
2. 	Ravindia T.ripatbi s/o Sri S.C. Tripathi, Rio 

Vill. Dharampur Ghurwa, Tehsil _Phoolpur Allahabad. 
3. 	Ram Bharat, S/o 	Lal, R/o Deogalpur, Post 

	

ma 	Mau Aima Distt. 

App li cant. 

Versus 

1. 	Union of India, through secretary Railway Board, 

2. 	General Manager, Northern Railway, Railway Bhav,an 

(Baroda House} New Delhi. 

Rafi Marg, New Delhi. 

• 	5 



• 
3. 

Chief ommercial Sup intE-ndent. N. lily Rai Bhawan 

(Barod House) New Delhi. 

4. 
Divisi nal Railway Mnager, Northern Railw 
D.R.. Office N ab Yusuf Road, Allahabad. 

5. 
senior Divisional ;.;J:ilercial Superintendent N. R1 

D.R.M. Office, Allahabad. 

Respo =eats 

	

9. 	°rig' 

	

1. 	Rajen 
R/o V 

1 Applicatio no.352 of 1992 

ra Prasad Pandey, s/o sri S.P. Pantie 
11 Nanhoopur, P.O. Pahara, Distt. Mi zapur 

... Applicant 

Versus 

1. 	In( Inion 	India through Jeneral Mana 	N. 	ly 

-New Delni. 

?. 	The Divisional Railway „Aanager, N. Rly Allahabad. 

3 	
Seni i Divisional GoTmertial Supdt. N. lay DEM 

UPA e Allahabad. 

Respo idents 
- 

10. Ori 

1. Rai 
can 

2. Ram 
Luk 

inal Application no. 430 of 1994. 

ndra Kumar, s/0 Sri P.N. Jaisawal, R/o 22t. 
hi Nagar, Mutthiganj, bistt. Allahabad. 

shChand, S/0 Sri Late Hari Lal, R/0 1.9/216 
r Gcnj, Distt AUatibad. 

Appli ants 

US 

1. Th jnion of Indi through The GeneTal m 

N. RlY Baroda House, New Delhi. 

2. Di isional Railway Manaer, N. lily Alla 

ana -=;er 

a bad. 

3. 	SE for Divisions  Commervial superintendent, 



• 
N. Rly, Allahabad. 

RE,sponderts 

11. Original Application no. 400 of 1994 

1. Ram Niranjan Singh, A/a 33 Yrs, S/c Sri R.N. Siriq 
R/o 183—Alopibagh, Allahabad. 

2. Km. Shashi Srivastava, A/A 26 Yrs, D/o Sri V.N. 
Srivastava, R/o 1 Dhinghwas Khothi, Alopibagh, 
Allahabad. 

3. Dinesh Kumar, A/a 3 Yrs, 3/0 Sri G.S. Lal Srivastava 
R/o Village 8 Post sindhora, Distt. Mirzapur. 

a 

• • • Aoplicents 

Versus 

1. Union Of :ndia, thr ugh General :anag-r, Northern 
Railway, Railway Board, Baroda House. N. Delhi 

2. Chief Personnel Officer, N. Rly, Baroda House. 
'ew Delhi. 

3. Divisional Railway Mana:),er, Northern Railway, !awab 
Yusuf Road, Allahabad. 

4. Senior Divisional Commercial Superintendent 
N. Rly, Allahabad. 

... Respondents. 

12. Original Application no. 399 of 1994 

1. Kadir Ahmed, s/o Sri Abdul Shafoor Khan, A/a 30 Yrs 
R/o 132/K/I, A.D.f ".-;olchy RajrDopur Allahabad. 

2. Brijesh ::Tasad, S/0 Sri Narain Prasad, A/a 26 Yrs, 
R/o 93-i,:atiyara Roadm Alopibagh A ilai':abad. 

3. Kamleth Singh, 3/o Sri R. m Bali Singh, a/a 37 Yrs,' 
R/c 129 Alopibagh, Allahabad. 

4. Rojesh Kumar, s/o Narain Prasad, a/a 28 Yrs, R/o 
544 Colonelganj, .Allahabad. 

5. Arun Kant srivastva, s/e sr i M.P. Srivastava, 
a/a 33 Yrs R/o Azad Square, ;mbaoh, Allahabad. 

6. Km. Vibha Sarswat, D/o S.S. sarswat, a/a 32 Yrs 
R/o 133—BC, Leader Road, Railway Colony Allahabad. 

7. Km. Abha Sarswat, D/o S.R. Sarswat, a/a 27 Yrs 



R/o 133—BC, 
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ead Road, Railway Colony,- Allahabad. 

8. 	Ravi Sh nker Srivastava, S/o Sri preen Kumar, 
Aia 26 rs, R/o 130—C/51—L Rairoop—pur, 

Allaha•ad. 

Applican 

versus 

1. Jnion f India throng General Managc,r, N. 
Railwa Board, Baroda House, New Delhi. 

2. Chief ersonnel Officer, N. Rly Baroda Hous 

,,ew De i hi. 

nal Railway :::anaer, N. Rly, A 1-lahabad. 

Divisional Commercial superintendent N. Rly 

usuf Road, Al anabad. 

Respond nts 

13. Origi al 4pliCatio no. 397 of 1994 

1. piyush Kumar Dwivedi S/o K.K. DwivE di, A/a 29 Yrs 

R/o50—A :::adhwapur Allahabad. 

2. RJmesh saran S/s Hari Eihnker Lal, A /a 34 Yrs 

R/0 C 27/273-3, Indian Press Colony Jagatg nj, 

Varan si. 

3. Rajee Kumar Srivastava, S/o P.M. Lal, 
a/a 30 Yrs 

R/0 C,-63/209—A Choti piyarie Distric, Varanasi 

I 
3. Divisi 

4. Senior 
Nawab 

Gupta, a/a 30 Yrs 
4. 	Amuly Kumar Gupta, S/c Sri N.K. 

R/o 1 4 Furana Katra, AllahabA. 

5. .5uren 
post 

 

ra Kumar S/0 K. Lal a/a 30 Yrs, R/o 
alimpur, Distt. Varanasi. 

• 

 

6. Rakes Behaii Sriva tava, S/o K.B. Srivastva, 
A/a 26 Yrs, R/o 12 has—Ki—Satti, Khuladba • 

Alla abad. 

7. priy. Kant srivata ,a, s/o Sri A.N. Lal, aVa 3.3 Yrs 

R/o —1/64-2G ChupePur, Distt. Varanasi. 

B. 	pray en Kumar 3/o Sri .prakesh, 
4a 28 Yrs R/o Shiv 

3/13 K-8, Nawalpur colony, Y,aerapur Basahi•e, 
Vara asi. 

Vers 



• 
1. Union of India, through General Manager, N. Rly, 

Railway Board, Baroda House. New 7,elhi. 

2. Chief personnel Officer, Northern Railway, 
house, New Delhi. Baroda 

3. Divisional Railway Manager, Northern Railway, Nawab,. 
Yusuf Road, Allahabad. 

4. senior Divisional Commercial superintendent !_ Rly 
Nawab Yusuf Road, Allahabad. 

... Respondents. 

14. Original A pplicatior no. 1702 of 93 

1. Rajendra Prasad , A/a 24 Yrs, s/o Sri R j Bahadur 
Singh, R/o Vill Khapati, Post Khapatia, Distt 
Ailanadad. 

2. Dharam Pal Singh, A/e 32 Yrs, 5/o L.R. Singh, R/o 
Fill. :Ghambir Singh pur (Sawren) P.O. Aurai, 
Distt. Varanasi. 

3. Mahesh Prasad, A/a 35 Yrs, s/o Sri Ramji Prasad 
R/o Mohalla larsurampur, Post Mughalsarai, Distt 
Varanasi. 

4. Munna Lal, A/a 29 Yrs, 3/c Sri Cheddi Ram R/o 
Vi 11 Chandhasi(Khuswaha Besti) Post Chandhasi 

Mugalsaria. Distt. Varanasi. 	
, 

 

... Applicants 

Versus 

1. Union of India, through General manager, N. Rly 
Baroda House, New Delhi. 

2. Chief Commercial Superintendent, N. Hly, Baroda 
House, New Delhi. 

3. Divisional. Railway mdnager, N. Rly 1,:awan. Yusuf Road, AllahJpad. 

4. Senior Dvisional Commercial superintendent, DRM 
Office, Allahabi. 

Re:ipondents 

15. original A :-)plication no. 1227 of 1993 

1. 	Lal Bahadur, S/0 Sri Jhanna, A/a 28 Yrs, R/o vill 

- 7 
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Bhawarohi, p 0. sindhaur, Distt. Mirzapur 

2. Kishori 
P.O. Si 

3. Eorilz1 
P.O. Si 

4. Dines 
R/o vii 

5. Ram Sub 
vill Mu 

al, S/0 Jhanna, A/a 32 Yrs R/o Vill. Bhawaro 
dhaur, District 'Mir zapur. 

s/o Jhanna, A/a 30 Yrs, R/o Viii Bh warohi, 
dhaur, Distt. Mirza ,ur. 

8/0  Sri Stvnath Prasad, A /e 42 Yrs 
E.O. Baraini, Distt. Mirza ur 

ag, s/o Sri D. Singh, A /a 27 Yrs, R/o 
ahuan, P.O. 3 ikarganj Distt. Varanasi. 

6. 	Sunil K mar, s/o Sri ansni Lai a/a 31 Yeras 
r/o B.P 285 Ravi Nag r Colony, Near Kali Ma 
Mughals rad., varanas 

Applicants.  

Ver sus 

1. 	Union o India throug General Manager, N. R 
way Boa d Baroda Hous . New Delhi 

it 

Rai l- 

2. Chief P rsonnel Offi r, N. Rly Maroda House New 
Delhi. 

3.  Divisio )al Rai lway Ma 6:.?er, Northern Railway 
Nawab Yusuf Road, A 	ahabcd. 

4. -Senior livisional Co ercial superintendent 
N . Rly, usuf 	ad, Al l NaNavab 	 ahabad. 

c! 
Respondents 

1G. Original Application no. 873 of 1093 

1. Santos Kumar Dwivedi, s/o Late Sri R.M. Dwi edi  
R/o Vi 1 & Post sindthora, District Mirzapu 

2. Randhir c;ngh, s/o S.N. Singh, r/o Viii Sul anpur, 
P.O. 	khmet, ur Distt. 

3. Virendra Singh, s/osri S. Singh , r/o Viii 
	

mp ur 
Post R mpurphamavd Ditt. Allehebad. 

4. Jitendra Bahadur sin§h, s/o sri A.Singh, r/o 
vill a d Post Rampur Dhamava, Distt. Al16habad. 

5. Ran Vijai Singh, s/o Ih.R. Singh, r/o viii & post 
Rampur Dhamava, Distt Allahabad. 

6.  

7.  

- 

 

 

• 

Vinay tiar singn,s/o sri ;.ahesh Singh a/a 2 Years 
r/o vi 1 L. past I;:: spur, Dhamava, Distt. All habad. 

Bodha ingh, s/o 	B. Bahadur, r/o viii c adpur, 



post 
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Bhitaura, Distt. Fatehpur. 

B. 	;,am Kripa/ Singh s/o sri A . Singh, R/o Vill sahirnai..u), 
post Bhitaura, Distt. Fatehpur. 

9. Kunwar Rajendra Singh, S/c sri .:.B. Singh, t/o 
Badi Madari, P:.st siswan, Distt. Allahabad. 

10. Raghvendra _Pratap Singh, S/o Sri V. Singh r/o viii r. 
Churiyani, post churiyani Dis- tt. Fatehpur. 

11. S.C. Mishra, S/o R.S. Mishra, r/o viii Jathi post 
ty",ahiddinour, Distt. Allahabad. 

12. tiard•ar, s/o Ram Singh, r/o viii and Post Kaunia 
Distt. Azamuarh. 

13. Ajai Kumar Srivastava, s/o sri (Late) saheb 1.64.: 
Srivastava, r/o Vill E, post sindthora, Bitt. 

14. Anant Pathak, s/o S.N. Pathak, r/o B-24 G.T.E-;. 
Kare lli Alta ha bad. 

15. Kunwar Surendra Sin h, 3/0 J.B. Singh r/o Vill 
Bell Madari, post Sisvian, Distt Allahabad. 

16. Ramesh singh,,s/o M. Singh, r/o vill and post Rampur 
Dharnava, Distt A ,_lahabad. 

17. S.K. 3upta, S/0 K.L. Gupta, r/o 4 HE/107 _:.nga "cigar 
Colony Varanasi. 

18. Rishamuddin, s/o sri Sahauddin, r/o 537—A Shanshyarn 
Nagar Colony Allah bad. 

... Applicants 

Vers us 

1. 	Union of India, through ,3eneral Manager, N. Rly 
Railw ay Board, Baroda House, N. Delhi. 

2. Chief I-- ersonnel Officer, Northern Railway, Baroda 
House, 	w De lhi. 

3. Divisional Railway r,an,-.ger, Northern Railway, 
Nav,/ab Yusuf Road, Allahabad. 

4. senior Divisional Comme.rcial Superintendent, 
Noethe, rn Railway Allahabad. 

... Respondents 



779 of 1993 

(t') 

ppiication n 

ar, S/o sri H. Lel, r/o New Lasker L ne, 
hrana, 

Original 

1. 	Mahes4 Ku. 
purana Ba 

... Applicants 

Versus 

The union of India through the General Manage 
northern 1aillhay, Baroda House, New Delhi. 

• 

y anager, Northern Raly% The Divis oval Railway 
Allahabad. 

Superintendent Divisi onal C mmercial 
ailvay AlLnabad. 

The Sr -lio 
Northern 

The senior Divisi%nal Personal Officer, N. Rly 

'Allahabad. 

5. The Senior Divisipnal Accounts Of±icer, N. Rly Allahal 

... Respondents 

12. Original 

1. samarnat 
P.O.. Mug 

2. Om praka 
446 r/o 
Mugalsar 

Apolcation no.746 of 1993 

Singh s/o Salik darn C/O 	Kureh—Khurd, 

lsarai Distt 

Shama, s/o Late Sri puttoo Lal Sharma 
ill ParshuramHar (sikatia) '.O. 

Distt muglasria. 

Ap.tAicants 

Versus 

1. Union of India, through General Manaer N. Rly 
Railway :oard, Baroda House. "ew Delhi 

2. Chief Pe 
N. Delhi 

3. Divisional 	ilway Ma ger N. Rly Allahabad. 

4. senior 	visional Com •rcial Superintendent, 
Allahabad. 

sonnel Offic 	N. Rly Baroda House 

1 
... Responden s . 

Application 	. 530 of 1993 Origina 

handra, s/o S 
P.S. Raipur 

R. 0ilarap,r/o vi ii 
ehsi Machlishahr, DisLrict 

1. Ramesh 
Umargan 
Jaunpur 

. Rly 

/2- 
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2. 
Satya prakash, sic Adhya, a/a 30 yrs r/:

-1,  vill 

Rampur 
sawai, P.O. R,;jupur, Tehsil Machlishahr 

Distt. Jaunpur. 

3. Jamuna prasad, s/o Srinath r/o 
Gopalpur, p.c. Rampur 

Tehsil patii, Distt pratapgarh. 

4. 
Sri Ram sinoh s/c sri Murali, a/a 29 yrs 

r/o 	
T. 

Vi 11 Behdaul Khurd, P.O. Surwan 	
Miirp ur, 

Tehsil Patti Distt. pratapgarh. 

5. 
Uma Shanker, s/o sri Chote Lal r/p vill Banbirpur 

P.O. Raipur, Tehsil Machlishahr Distt Jaunpur. 

6. Laxman Singh, s/o sri Murali, I/O 
vill Behdaul 

Khurd, p.o. Surwan misirpur, Tehsil Patti 

Distt Fratpoarh. 

7. Girja Shankar, s/o sri Chh.:, e Lai A /a 31 yrs 

/c vill Vanbirpur, P.O. Raipur, Tehsil !':
',achlishahr 

Distt. Jaunpur. 

B. 	
Rajendra prasad, s/o sri Ram Lal, r/cUmarganj 

P.O. Raipur, Tehsil Machlishahr, Distt Jaunpur. 

9. 
Amrit Lal, S/o Sri nath r0- villUmarganj P.O. 

Raipur, Tebsil Machlishahr District Jaunpur. 

10. 
Hira -al, Sp° Sri Ram ath, r/ov

i 11 Umarganj, 
Raipur, Tehsil Machlishahr, Distt. Jaunpur. 

Avlicants 

Versus 

1. 
Union of India through General Mana:-.1er, Northern 

Rai lwa
Y Railway Board, Baroda House, New Delhi. 

2. 
Chief Personnel Officer, Northern Railway, Baroda 

house, ! ew Delhi. 

3. Diviiional Railway :,tanager, P. lily Nawab Yusuf 

Raod 

4. Scnir Divisional Comercial superintencknt, N.Rly 
Allahaoad. 

Respondnts 

10. Original Applicatipn no. 479 of 1993 

1. Shiv Shenker, s/o Rar:. Lakh,n, r j vill ehduul Khurd 

iost "aura Distt. iraCgarh 

2. Hari Shanker, s/o sri Ch:,
Itey Lal, r/o vill BanvirpJr 

post Rampur, Distt Jaunpur. 

3. i:am Eahadur, s/o sr_ chan Lal, rjo Purani Bardahi 
Bazar, post makundasaganj, Tehsil Patti, Dislt. 

pratapoarh. 



4.  

5.  

6.  

7.  

8.  

9.  

10.  

1.  

2.  

3.  

4.  

1.  

2.  

3.  

2t. Orig nal Ap licaticn no. .416 of 1993 

Kish 
ya 

Vara Iasi. 

Ramesh, S/o sri RdHji r/o vill S 
p.o..par huramp ur 

sib ian post m,ugalsarai, Distt. Varanasi. 

Ash k Kumar pand[,y, s/o sri Balmiky pandey r/o 

Sib ian, Parshurampur, p.o. 
Mugalsarai, Anna...? 

Dis t. V. ranas i.  
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Ram Ashrey, 5/0 
sri 	

Adhar, r/o villaae suishan 

Misirpur, Post suvansa, Tehsil 
Patti. Ditt platapgar 

Vibha S anker, s/o 
sli Ohottey Lal r/o vill 

Banveer ur, Post R_mpur Distt jaunpur. 

Kbc ewan, s/ o sri Kandhai. r/o 
vill Sawa' Rampur 

Ram  
1-'Ost sa 	

Bika; Distt. Jaunpur. 

Ram Da adur, s/c sri 	Abhilash, r/p vil- 

pum KhaI agrai, Post Suvnasa, Distt. Pratspga h. 

msh,, 	S/o 5.d Chottey 
Lal, rip Danveer ur, 

Ra  
post R mHLII Distt. -.aunHar. 

Lalji, Spo sri Matapher, r.,/o will 	
host 

Madhup r, Distt. Jaunur. 

esh ath, s/o sri at Saran , r/p vill & post 
Sh  
Silaud 	Distt. Pr,ta,garh. 

Vers u 

anion of India throUgh General M,anager, N. Rly Rai 
Board Batoda House Jew Delhi. 

Chief Perosnnal Uff cer, Northern Railway, Baroda 

House New Delhi. 

Divis onal Rai lv,ay Manager, 
Northern Railway 

Allah bad. 

senio Divisional Commercial superintendent 

Nort ern Rai lv,ay 	llahabad. 

n ingh, s/o sri Ram Nagina sinji r•
d Colony Cr. no. 702-0, Mugalsarai, 

istt. 

• • • 
Ap lic an 

RespendEnts 

W8} 

4. Pre Komar Srivastava, s/o sri 
S.M. sriv stava, 

r/o Loco Colony Gr. no. 128—K Mugalsara 
Distt 

Var nasi.  

5. 
Di lip Kumar Sinha s/o sri Deep NBrain al, 
R/0 Hanur Colony Qr. no: 694—A 

Mugalsar i, Dis t. 

Vorancsi. 
\ • •• Applic nts 



e 
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Versus 

1. Union of India through General Manager, N. Rly 
Railway Board, Barcda House, New 

2. Chief Personnel Officer,. NOrthern Railway, Baroda ►- House, !.':t.,?w Delhi. 

3. Divisional Railway .",lana:.er, Northern Railv.lay 
Ailahabad •  

4. sc= ►-ior. Divisional Commercial Superintendent, Northern 
Nawab Yusuf Road, ,;11ahebad. 

1-;espon&nt51- 

21, Original Application no. 10-36 of 1992 

1. 	Santosh Kumar s/o sri 	Sharma, r/o 146—A Loco colony Alisi-jarh. 

.•. Applicant 

Vers us 

1. Unir)n of India thrJudh the .3eneral ManLiger, N. Fay 
3aroda House, New Delhi. 

2. Divisional Railway Manager, N. 	Allahabad. 

3. Set- jar Divisio-al Commercial superintEndent, N. Riy 
Allahabad. 

•0• Respondents 

23.  Original A pplic tion no, 1303/92 

1. ;;ushil Kurr.ar Fandey, :;/o 	 Pandey, i /o 
60 Bhendari Stticn Rd. Jaunpur. 

2. S. Jy0ti Saxena, 1,,/o Sri R. Saxena, 99/3u3, sisaau 
Badha Ghauraha, 

Vers us 

1. union of India throuh General, manaer, N. Rly Baroda House, New 

2. The Divisional Railway Mane er, Northern Reilw y 
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ommercial Gupdt. N. Rly 

Allahabad. 

3. 	The sini r ;ivisional 
DRM Office. Allahabad. 

• • • Respondent 

24. Original Aplication . 1715/92 

4 

1. Indu prabha Pander, v,/o sri S.N. Pandey, r 
94/1A G.11a Bazar Tilharganj. Allahabac:. 

2. Smt. 	h rri !!,i5ra. ';;/o Sri 0.P Mishra, r/o 
62. Bha darj. Sta1pn Road,- Jaunpur. 

... Applicant 

Versus 0  

1. Union c India through General Manager, N. R y 
Borada ouse, New Delhi. 

2. Divisio al :iailway Ma ger, N. Rly A llahaba 

3. Senior ivisional Cc, rcial Supdt. N. Rly D'"4 
Office Allahabad. 

• • • Respondents 

24,7 Origina Application no. 133/93 

1. 	Kripa S ankar, S/o Sri. V. path, Vill Mata—Ka—pura 
F.O. Ra Nagar, Distt. Allahabad 

2. 	Umesh C andra, s/o Sr 
P.O. Bh•Hitar,'Di 

S. Prasad, R/o Viii Tikari 
tt. ,.11ahauad. 

... Applicants 

Versus 

1. Union o India through General manager N. Rlv 
Baroda ouse. New Del i. 

2. Divisio. al Railway Ma ager, N. Rly, Allahabad 

3 	3r. Div sional Commer ial Superintendent, N. fly 
DI V, Off ce Aliahabaj. 

\\

... hespondents 
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26. Original Ap lication no. 514/93 

Sri T. Pathak, r/o 
vill. Amaon, P.O. Sahiblanj, Distt. Varanasi 

2. 	sublt De, S/o S.K. De, r/o Uma Kutir, Station 
Road, Jaunpur. 

... Applicant 

Versus 

1. uFion of India through General Manager N. Rly 
Baroda House, Nev Delhi. 

2. Divisional Railway Manager, N. Rly, Allahabad. 

3. Sr. Divisional Superintendent Commercial N. Rly 
DRL Office, Allahabad. 

Respondt, nts 

a. Original Applicaion no. 777/93 

1. 	Satya prakash Mishra, S/o Sri R.S. Mishra, R/o 
A/3, 176 Krishna Nagar, Keedoanj, Allehabad. 

... Applicant 

Versus 

1. union Of India through General Manager, N. Rly 
Baroda House New Delhi. 

2. The Divisional Railway Manager, N. Rly A Uahabad. 

3. Sr.Divisional Commercial superintendent , N. Rly 
DPJ.' jf-fice Allahabad. 

Resondents 

2%, 	Original A pplicaim nc. 467/93 

1. Shashi Kumar Mishra, S/o R.A. Mishra, r/o Vill 
Ghatwa Jost Karchana, F.S. Karchana, Distt Allahabad. 
present Address 134— Tula Ram Bdgh A llahebad. 

2. _endra prasad Mihsra, S/o Sr.: D.P. Mishra 
Vi 11 Kasidahan, P)st Nathaipar 	Distt. Varanasi 

Rio Viii. and P.U. 
67n 	Bhojpur, F.S. Abtod, Distt. Pratapgarh. 

Applicats 

Versus 

1. 	Sri Krishna !•and pathak, S/o 

3. AncDp Singh, S/o Srf 6.P. 7,ft771  
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1. 
Union of India through General nanager, No .R1

.  

Barcda House, New Delhi. 

2. 
Divisional Railway :Manager, N. Rly Allahabad 

3. 
senior Divisinal Com:T!ercial superintendent N. Rly 

Allahabad. 

4. 
Senior Divisional personnal Officer, Norther 

Railway Allahabad. 

5. S,':nior Divisional Acc 
ants Officer' N. Rly 

Allahabad. 

2q. Original Application no. 1028/93 

1. 	Rajesh Kumar Tripath 	S/ 	 k0 Sri R. lripathi 

Rio 35A/7/1, Jaya
nti ur, Dhumaggang llanab d. 

... Applicant 

Versis 

	

1: 	
lion of india throunh _•neral Mahayel N. ,ly 

Delhi. Baroda House, 

2. Divisional :gay Gay 
::an,-,ger, N. Rly ^llah,bad. 

3. 
Senior Divisional Commercial ::,anc:ger, N. Fly 

DRM. Of iice Allahabad. 

original Application no. 1243/93 

1. 	shiv 
prakash Dubey, S/ 0 

S.D. Dwivedi, r/o Vill. 
ki 

Na,Napura (Kakraha) P.O. Fatehpur, Distt. au. 

Appli 

Responden 

Respond nts 

.15  

Versus 

1. 
Jnilon of India thtough General !:,onager N. Rly 
Baroda House. New Delhi. 

2. 
Divisional Railw4 'Aanager, N. Rly All habad. 

3. 
Senior Divisional '-,ommercial V,anager, N Rly 

Allahabad. 
... Respo dents 



3.. Original Application no. 1362/92 

1. Pawan Kumar Pandey, s/o Sri S.S. Pandey, R/o 161/5 
A, Azad Na gar, South Melaka, Allahabad. 

2. Arun Kumar Sing h, S/o Late Sri Ramkont Sing h, R/o 
Vill./P.O. Kaju, Allahabad. 

... Applicant 

Vers us 

1. Union of India through Jeneral Manager N. Rly 
Saroda House. New Delhi. 

2. Divisional Railway :,;anager, N. R1/  Allahabad. 

	

a. 	Sr. Divisional Commercial, Superintendent N. Rly 
A llahabad. 

... Respondents 

32, Original Application no. 1511/92.  

Suresh Kumbr Srivastava, S/o Sri R.K.L. Srivastava 
r/o 36A/60, Judhwal, Tilharganj Aliahabad. 

... Applicant 

Vers us 

1. The Union of India through General Manage r, N. Rly 
Baroda House. New Delhi. 

2. Divisional Railway Manager, N. Rly Alla -1. 13ad. 
3. Sri Divisional Commercial Supdt. N. —1,R v  jr7 m Office Allahabd. 

... Hes )c ndents  

3g. Original Application nc. 1609/92 

1. Sharda Babu, s/o Gh-ssit Lal, R/o 
Aliahabad. 

2. Asrar Ahmad, s/o Sri Ahrar Ahrna 
Allanabad. 

65, Nakhas Kona, 

, r/o 553 Attarsuiya, 

Applicant 

Versus 



... Applicants 

Versus 

India,  thrcugn General Manager, N. Rly 
Ouse.  N ew D lhi. 

mmercial superintendent, N. Rly Baro a House 

al Railvay Mainanger, N. Rly Allahaba 

sional Conmercial supdt. N. Rly Alla abad. 

1. Union o 
Baroda 

2. Chief C 
New Del 

3. Divisio 

4. Si. Div 

• 

_ 	19 /1 

1. Jnion of India tiough 	neral Manager M. Rly 

Alla haba 

2. Division 1 Railway Man 	r, N. Rly Allahabad. 

3. Sr. Divi ional Commerc :1 Supdt• N. Rly A lla abad. 

... Respondents 

Original Application no. 1628/92 

Vijai 	Sinha, c/o Sri D.N. Lal, r/o Hapa: 
Colony Cr. no. 694—A ::.uahalsarai. 

Sunil Ku ,ar $inha, s/o 	V.N. Lal, R/o Cr. no. 

693—B Fria ur Colony ,':ugalsarai. 

Narayan 	Dubey, S/o Late Sri K.D, Dubey, /o 
131—GH, First Avenue, Railway Colonyt, smith ••ad 
Allahabad. 

... Respondent 

35. Ori gi na 	bliczJtion g o . 1668/92 

1. Mithli_s Kt mar 	shra S/o Sri H,R. 1`../lishra 
r/p 	E ghambari 	ad, Tilak Nagar, Allah bad. 

2. Sharad hyani, S/o La }e Sri G.P. Dhayani, r/ 
C/o G.P. Dhayani, Pra ag Sangit Samiti, 12—C Kamla 
Nehru Road, Alidhaba 

3. Ram ji Niera41 s/o Sri 4 ,N. Verma r/o House no. 
173/8 ail•,ay Colony o. 1 subedarganj, 

34. 

1.  

2.  

3.  
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Versus 

1. Union of incia through General lAanager, N. Ely 
Baroda Huse, Nev' 

2. chief C,a.i'imercial Superintendent, N. Rly Baroda 
liouse New De lhi. 

3. Divisional Railway Manager N. Fay 	hal•ad. 

4. Sr. Divisional Co:imercial Supdt. N. Rly Allohabad. 

r:espondents• 

3‘. original Application no. 1773/92 

1. Vinod KtrIk.,r S/o Sri R.Y. Ram, r/o C 757, GTB Nagar 
Allahabad. 

2. virendra Kumar, S/o , ,Sri R.S. RaTri IV° 2.3/5/76/C/ 
1003, napur, Allahabad. 

San jay Kumar Srivastava, S/o 	 srivi-stava 
r/o 14.::B/5A, Ch kia, i.O. :TB Nagar, Allahatad. 

Applicants. 

Vers us 

1. Tni in of :india through'General 1%'analer, 	oily 
New Delhi. 

2. The Divisional Railway ;,',anager, 	. Rly 

3. Sr. Divisional Comml. Supdt. Northern Railva-y 
DR:, Office Allahabad. 

E=F:iJond---nts 

3*. Original A pplication no. 1821/:j2 

sudhir 	/s/o sri 'fj.ridaya NGrain south of Janta 
Road, ':ew Yar, Distt. Patna, 'resent Address. 
101 Anand Bagh old Baiharona Ailah,)ad. 

• • • Applicant 

VPrs us 
2_1 

• • • 

I 
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't-lion ci India through 	
eral Manager, N. lily

i. I. 	i Baroda 1--;ouse. New Delhi. 

2. 	
Divisional Railway Mana

ger, N.Rly . A llahabad. 

	

ivislonal Commercial Supdt.N. 	
Allehab• d. 

3. Sr. D  
ivisional personnel Officer N. Rly Allahabad. 

4. Sr. D  

5. 
Sr. Divisional __Accounts Officer, N. Rly Alleha d. 

... Respondents 

3g. Original ApilicL,tion 	
1822/92 

1. 	
Arun Kumar, 3/0 Sri G. . Srivastava, r/o 101, 
Old Saiharana Allahaba Applicant 

Vers us 

1. fru - 	dia throu 	.e -General- Manag 	
Rly er,  

Bar oda Hot e. Allah ad. 

2. 
Divisiona Railway : nager, N. Rly Allahaba 

3. 
Dv:si nal Gonne_ ial Supdt. N. Rly. 

	ahabad. 

4. 
se. Divisional Perso nal Officer, N. 

	ahabad . 

b. 	sr. Divisional Acco 	
Officer, 	Rly 	habad. 

Responde is 

37. 
OriginallApplicaion no. 1825/92  

1. 
Virendra pratap Siloth, S/0 R. Singh, ,/c) ::urahan, 
post Shikarganj, DiStt. Varanasi. 

2. 
Virendra Bahadur Si gh, 3/0. SIS ing H.E. 	$ R/o . _ 

Distt. Varanas . 
Vill 1-rempur, post hakia,  

3. 
,ohan prasad, S/o sri alji , R/o Vill mur ban, Po i L  
shikaroanj, Distt. Varanasi. 

4. ..Erij Ha Yad,v, ::; /0 sri 	
tt . Varanasi 

B.R. Yadav, R/o V 11 

-Murahan post Shik rganj, Dis  

5. 
Krishna Murari, S gh, 3/o Sri M. :.urat, r/o 

vi 11 r:ura han, po 	
Shikarganj, Distt• V anasi. 

surenda .Iatap :, gh, s/o 
Sri R.B. Singh, R/0 V 

6.   premu Post chakl •, Distt. Varana\\  
si . 

%e-\- 
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Vers us 

1. Union of India through General i,'.anaoer, N. hly 
Baroda House New Delhi, 

2. :;hief Commercial Superintendent, N. Rly Haroda 
House New Delhi. 

3. Divisional Railway Manager, N. 	Allohabdd. 

4. Sr. Divisional Commercial Superintendent , 
N. Rly, Allahabad. 

• • • Respondents 

40. Original Appli cati on no. 1231/92 

Alok Ku 	Sinha 	10 'Sri :1). Si rha , r/o 233, 
Old Bairahana, Allahabad. 

iry tava , S/o Yr i Enakah , r/o •6/51 
Ehaviapur, Hi anc3 1g a no ,_ 	ilahaLad. 	 

A pAd oa nt 

Vers us  

1. Union of -India through:eneral :,;and 	N. lily 
Baroda House, New D ihi. 

2. Divisional Rai lway Manager, N. Rly Allah bad. 

Sr.3. 	Divisional Commercial Supdt. N. Rly A llahabad. 

... Res pol)df nts 

Original Application no. 383/92 

1. 	Shwetank Veria, 	:jri B.P Verma, r/o 25, ;;has ki 
Satti, Khuidabad. Allahabad. 

Applicant 

Versus 

1. Union of inida through 	Manager N. hly 
Laroda 	New De 1 hi . 

2. ienera1 manag,-,, r, N. Rly, Rafilway Bhawan ( Baroda 
House), N. 'w D ihi. 

• • • 

— 



     

     

1 Railway ganager l  N. 

The 'Jni n of Inida thrui9h Genera3-Manager__,:, 
Barada ouse, New Delhi. 

,••■,,,gp.•••••■IN.1.■■" . " 
'40•Inte, 	 - 

// 
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3. Chief C mmercial Supdt. . R ly , Rail Bhawan, 
Bci- oda ouse, New Delhi. 

4. Divisio Lal Railway 	,er, N. Fay, 	Office 
gll~hab d. . 

Sr. Div sional Comer 1 Supdt. J.. 	ly, All habad. 

Respondents 

41. Uri gins hp:_)Lcatd on no. 643/94 

1. 	Shiv Da al pandey, L/o Late Sri Pt. Krishan Fandey 
r/o Block no.27/10, Labour Colony, Naini Allahabad. 

... Applicant 

Versus 

Sr. Divisional Commercial :,anaoer, N. Rly Alliahacad. 

Repsondent 

43. Ofiginal 

 

Application no. 61/94 

i. 	Santosh 1(urrr Sinha, s/o L.J. sinna, a/a 32 Yrs. 
r/o Vi 11 Kanharpur, F.J.Khardan, Dis tt. Varanasi. 

Appli cant 

Versus 

• • • 

1. 	union of India throug 
Baroda house, New Del 

General ;,"lanager, N. Fily, 

2. Chief Commercial Supd 	N. my 13 roda House, 
New Delhi. 

3. Divisional Railwy ,',anager, N.ly, Allahaodd 

4. Sr. DivisioqL)al Commercial supdt. DiiM, Office 
Allahabad. 

Respondent 

- 211 
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4l. Original Application no. 394/93 

1. Arland Singh, s/o Sri S.L. Singh, r/o 524-A, Traffic 
Colony 411ahaoad. 

2. Raj Kumar Sin h, S/t Sri M. Dayal Singh, r/o 5- 
M.G. t4ara, Ailahabad. 

3. ai Prakash Singh, S/0 Sri 	Singh, r/o 	 
Allahabad. 

4. Santosh KJmar Singh, S/0 Sri M.D. Singh, r/o 5- M.G. 
Marg Allabaiad. 

S.K. Singh, 3/ 0  N.B. Singh, r/o 13/3 Kerela Bag 
Colony, Allahabad. 

6. Jmesh pratai:, Singh, S/0 Sri K.P. 	Retd4 
Principal P.B. Inter College. pratapgrh. 

7. Kumar Singh, 3/0 Sri J.B. Singh, r/o Vill. 
Gujaria, host 1Jrayadeeh, Distt. pratapgarh. 

8, :Anil Kuar sinc.0, S/0 Sri R.P. Singh, r/o 
777-.3ujaria, post W7ayudenP, Distt. cratapgatl,  

"Aid bika 	J.S:107.4 -N 	Ad t714-1c4ri-y 
Colony -Allatt.--  

Late 
10. suril Kumar Barua, s/o sriLJ.C. Barua, r/o 39 R.N. 

Nagar. Allahabad. 

11. 1-iajjai Kumar Srivastava, s/o sri R.B.L. srivastava, 
r/o 152 Balua Ghat, Allahabad. 

12. Mu' esh Kumar Srivastava, s/o sri U.S. Srivastava, 
R/o 123 Matiyara Road, Allahaba. 

Applicants. 

1 

versus 

1. Jnion of -India, thrcuoh General Mandoer, N. Rly 
nailway Boa, .F3aroda House. New Delhi. 

2. Chef Pe:sonnal Officer, N. Rly Baroday Noise, 
New Dahl. 

3.  
3. 	Divisional Railway man,,cler, N. Rly Allahabad. 

4, 	Sri. Divisional Commercial Supdt., N. hiy 
A llahabad. 

respondents 

46. Original Applicdtim no. 633/92 

'1. 	Ramji, Sko Late Sri LalaRam, r/o 61.A/1 Teliargani, 

Al la habad. 
Aix.licant 

- - 2_5" 
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Versus 

• 

. ily 1. 	union of India, through .,3eneral 
Baroda 	use, Kew Delhi. 

2. The Di vi• 10 al Raill.-;,ty manager, N. 	Alla, bad. 

1 Supdt. N. Rly Alla abad. 3. Sr. .Divisional Comme,_ 

... Respondent 

. Origina Application 

Dipak K mar singh, 
1B/BA hanahambri 

Akhter aim Siddique, 
174 New Me dori Colon 

706/92 

Sri (Late) B. sinan, 
Allapur, Allahabad. 

/0 sri N.U. Sidoique, r/o 
Allahabad. 

S/ 
Ro 

r/o Vill P tulki, 

R/o 9 lgin 

Mohd. K leem, 6/o sri Amir - Oddin, 
P.O. Ka ehti Distt. Allahabad. 

Dilip 1* mar, s/o Sri A.P. Srivastava, 
Road, CiVil Lines, Allahabad. 

5. Km. sha hi SriVastava, D/o Sri L.N. Srivasta a, 
r/o 347 L1G Govindpur Colony, Allahabad. 

6. Suresh ratap singh, /o sri Ram Nesh singh, r/o 
Vill Ch nd Kamaniya, 	Khut4 P.S. Khera, istt. 
Allahab d. 

Applicant 

Versus 

1. Union o 
Bafi Ma 

2. General 
House) 

3. Chief C 
(Barad,  

4. Divisio 

5. sr. Div 
Office, 

India throgh Secrtory, Railway Boa 
g, New Delhi. 

Ma ager, N. 14y Railway Bhawan, (Bar•da 
"ewLhi. 

mm rcial Su, 	N. Ely Railway Bhawan 
HoOse) Allah ad. 

al Railway m ager, N. Rly, ,Allah- abed. 

siOnal Comme ial Supdt. N. Rly, 
Allahabad. 

:iesponden4- s 

4. Original Applicatiu! nu. 64V92 
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1. 	Ra7: 	S/0 IV:ewa i.al, rjo 71 A Dale Alla pur , 

'Alldhabad. 

• • 

Versus 

	

1. 	.fniL:n of India through General -anaaer, f . Ely 
Baroda House, 1ew Delhi. 

	

2. 	Divisional Eailly 	r, N. 

	

3. 	
Senior Divisional Commercial Supdt. N. Rly Allahabo 

.. Respondents 

Original A pplication no. 731/92 

	

R4 j Kumar i s nra s/o Sri K.K 	s hra , r/p 

26/10, Shiv Kul ti, Kri, ei Rhawan, AllahaLad. 

	

Frank ichard ::,enesse, S/0 Sir 	Menesses 
94/;7, Old Tu-ifordganj, Allahabad. 

AP licant. 

Versus 

1. jnion of India, th rough .3enerall:,arauer, N. Rly 
Rail 3hawan, 3aroda ,louse, New Delhi. 

2. Divisional 	 N. Riy ORM Office, 

All nabad. 

3 	
c;enicr Divisional Commercial 3,10dt., DRM Office, 

Respononts 

49. Original A piA.dcation no. 736/92 

	

1. 	Frakash Chandra, i-"andey, 3/0 	Fandey,r/o 

Viii & PDSt Dubawal, Distt. Allahabad. 

... 'Applicant 

Versus 

	

1. 	Onion of India, 	 3e:;retary, Railway '_oar. d, 

New De ihi. 

..general ;;:anager, N. illy liailway Bhav,.an (Baroda 
House) 1.ew 

- - 2_7 

4. 

1.  

2.  

Yusuf Road, Allah,, ba. 
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3. Chie Commercial S dt. N. .R1yRailway Boa d, 
New De lr i. 

4. Divi•ional Railway 4anager, No. Rly 	U lice 
Aila abad. 

5. qr.ivisiona_L Com ercial Supdt. N. Faly, 
a bad. 

... Respond •nts 

5• Cri ai nal Application no. ?,80/92 

1. 	Gula • TAT:, 	Rar.-! Daur, r/o vi 11. Sonapu 
11 .G. Senapur, Dist . 

.11 	r • 	• 

  

• • • App c n• . 

     

     

VC I'S j5 

1. Unio of India throigh General Manager, N  
Baro a House. i')ev: Delhi. 

2. Divi•Railway ',..anaoer, N. T ly, Allah bad. 

3. Sr, ivisional Cc mercial Supdt. N. sly, •RM 
Of fi e, EJ:11ahaoad. 

     

51. 	 Applicati n no. 961/92 

riespond n 

1. Durg s 	 s/o Sri C.P. 7lishra Rio 
433—]1. Kydganj, Allahabad. 

2. Perm shWar Prasad Trivedi, sic) 	R.K. Trivedi 
r/o 116—A Bahadurganj, Thakur Din Ka Ficitha, 
Dist . A llahabad. 

3. .ra prasad Mishra, s/c Sri K.P. Mishr 	r/o 
577— Nai [lastly ,•:eta Nagar, Distt. Allah bad. 

Applica 

Vers,,s 
I. 1 	Unio of India thiludh General Manager N. Fay 

Baro .a House, New• 	ielhi. 

2. Chie Commercial SI pdt. ,N. Ely. Baroda Hou e, New 
DRI 

3. Di vi ioni.-1 hailwayranager, N. rily Allaha ad. 

4. Seni r Divisional oommercial sui_)dt. DIV. 0 rice, 

N. 
• ponden s lla habad 
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	 • 
52, 6riginal Application ro. 307/92 

1. lrasad landey, s/c Sri R.N. Pandey, r/o 

kill 5e1•;an, p 	i-ahara, Di tt.. :?.irzapur. 

Api:dicant 

Versus 

1. .anion of India through General ::,anager 

Is.ew 

2. Divisional Railw,y r.anajer, No. -1;ly Allanabad. 
-?, 

3. 5r.-  Div::sional 	 s.lpdt. 	Rli Allaab d. 

• • • 

Original Application no. 1203/92 

o nd ents 

1. Krishna Lal s/o Sri G. Sahci, r/o 12/14 
Cori cund, Allahaoad. 

2. ::.ahendra sing s/o 
Sri J. Singh, r/o 2/45, Hamd Nand 

haar, ..atiyara Road, 	 Allah bad. 

3. hanker 	s/o Sri iarn 	Singh, r/o 

2/45, 	t n d i•agar, ;:,'atiyara Road, Allahabad. 

4. Tej LLahadur Ram, S/o Sri Dal Singz:r Ram, R/o 
87-42—C, Baghambari Road, til ld cur, Allahaoad. 

5. 
Yogendra kath,s/o Sri Dudh t.ath, r/o 535, Colonel Gurj 

llahabad. 
tip Licants. 

Versus 

1. Union of ]fldia through ,general ::,anager, 	7,1y 

Baroda House, Rew Delhi. 

2. Divisinal Railway iv■anaer, , orthern Railway, 

All,babad. 

3. sr. Divisional Comercial supdt., N. R17 .i;llahaibaO. 
m  

\E-s:ndents 

- 



	

3 sri 	Dobdar, 294, AK() r 
/ / 	• 

r%p•Dlic,n ts„, 

S 
29 

54. Original ApplicJtion 

1. Suresh Ch 	ra  ,,Jnd 	'.3upta 
r/o 2 /3, New 	Bu 

AllanabLd. 

2. Pertho sarthi Sobdar 
pur, AllahrbaO. 

Versus 

1. Union of India thr.0 
Baroda BoUse, . Bel 

2. Divisiona 

3. Sr. Divis  

.1207/92  

0 Sri Raja Ram Gupta; 
iding, Leader Road, 

h :3eneral ,:,anafer, I,. Rly, 

i. 

ager, N. 	Allahaba. 
Rai lwa y 

()nal Comm2 vial Supdt. N. H1y Allahabad. 

1-tespondcrtz. 

41. 
bp. 

jrigiana 1 A pplic t on no. 1345/92 

1. KrishanaKant Srivas l ava, S/o sii (i.ate) unni La 1 

srivastaya , r/o liam Nam', 
 Nagar, Bhardwaj puram 

A116habao. 

2. smt. LIsha ,ani sri 	
tava, W/0 Sri D.C. Srivastav 

r/o 5204 Kydganj, Allahabad. 

•:). 	a(esh Srivastava, lo sli 
Kripa shankar, r/o 

72— C/2, :.atiara R d Bharadwaj puram, Allahabad. 

4. GhJ.n Shyam. singh, 	o Sri .i.h. Singh, R/o \rill N 
a a yal 

npur, post shivgar 	
Distt. Allahabad. 

5. 	Bri j ash Kum 
ax Pand y, S/o sri S.K. PanoicYr 

r/o 4 
6 , K.Incha R - 6ah9a Prasad, ;:alviya Nagar, 

Allahabad. 
Applicants 

Ver 

1. Jr.i )n of -
India th o Igh Senera 1 ::,ana .7er, N. Riy 

2aroda 'House, New Delhi. 

2. Divisional Rai lwa 	
ier, N. 

Sr,S.  	Divisional C1lercial 
3u4t. N. RiY, Alloha 

... Respondents 

• • • 
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Jriginal 	plication no. 1344/92 
	

I 

1. Vinod Kumar Srivastava, s/o Sri R.P Srivastava, 
r/o 751, ::uir Road, R&japur, AllahaLad. 

... Applicant 

Versus 

I. 	inin of :Lndia through General Manaoer, N. Rly 
Earcda Ho:se, New Delhi. 

2. Divisi ,na: Railway manager, N. Rly, A ilehabad. 

3. Sr. Divki:Inal Com7lercial Supdt., "ly Allanabad. 

Hesi_.ondenrs 8  
A 

57. Original AH.Jir:aton no. 1.230/92 

S.M. 	 Sjo Sri S.H. 
781/0, .ihmsnyem'iagar, Railway Colony, A llahabad. 

2. 	Dheerendra lath saxena, s/c sri Dena lath s.,x ,?na 

46-21-47  Raman ';■6 pure 	Sarai, i,ilahabad 

Applicnts 

Versus 

1. mni:)n of :india through General Manager, N. 
"Laroda house, 	Dc hi. 

2. Divisional Rail ay Mehager, N. jay Allehabad. 

3. Sr. Divisioncl Commercial superintendert, N. Rly 
Allan bad. 

... Respondents 

original A p lication no. 1239/92 

1. prep sh:nker, 	 G. 3honker, r/o 6 31 Kala 
Dada, Himletjana, iklianabad. 

2. Kemeshw_r '—ath 3herma, sic 5i i Ram 131— ::irala Nagar 
Lackno.v.:. 

Versus 

1. union of India throgh General anaaer, M. Rly, 
anode House. AllahaLad. 

2. Divisional Eailwey Managef, N. Ely, Allahabad. 



Applira 

/1 32 

Vers 
• • • 

1. jnion of India thro 
arod rouse, New D 

the General y,anager N..Rly 
hi. 

2. 	Divis  - c; .11 Railway  nager, 	Rly Allah bi-  d. 

3. senir Divisional Commercial Supdt.. N. Ely Allahatad. 

4. Sr. D visional Peisol:nel Officer, N. Rly A lahaLz.• 

3r, 	vi lanai ,ccoints officer, N. Ply Al ahabad. 

Respunc;,. ts 

62. 

1. Prabh 
10 Th 

Appld catio 

Shenkar Yad 
on hill Foed  

no. 513/c;2 

S/o sri R.F. Yadav, 
Allahabad. 

Applicart 

vcrs 

1. 
taro.  

of :ndia through General i.a:lacer, N. fly 
a 1: use, Nw 	lhi. 

2.  

3.  

4.  

5.  

       

       

       

       

       

       

       

       

       

       

       

_anal Railv.ay ana7..,:er, N. Rly Ailaha ad. 

ivisional Com rcial Supdt., N.L.ly Allahab d-

'_visional Per nnel Officer, N. Rly ilahaba . 

czr. T ivisior.al Account Officer, N. Rly Al 

 

     

... Respond nts 

 

       

       

       

       

       

       

       

       

       

6a, Oric na 

1. KLL 
r/o ly 

2. Irak s  h 
191/ 4 

3. Rake h 
vill 

Applicati n no. 527/92 

ar srivast va, s/o Sri V.K. $r~ va.tava,  
Quarter, 3u edarganj, :`,11ahabiad. 

Ch,;ndra P- Cey, S/0 Sri A. p. 	r/o 
aroop Fur Allanabad. 

retap Sing. , s/o Sri R.F. Singh, 
.0. Kotwa i  ehsil phulpur, Distt PAllahab 

i 

S 
d. 

4. 	Ehar tj 
Allo.ab 

SIi G.P. Khare, 
-• , 
r/o 3 -Ahi 

Ver 
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3. 	Sr. Divisional Courlercial Supdt. N. 	Allahabad. 

• ilespondents 

59, Original 4plication n6. 647/92 

	

.1. 	Varun Kumar shukla, Sio Sri 
79 A !'..'.inhazpur, Beni Ka Hata, Al1;A'iabad. 

licant 

Vers us 

	

1. 	Jnion of india through 	 N. ,ly- 
Baroda House, New Delhi. 

	

2. 	DiVisional Railway 1..ana73er, N. fitly, Alla habae. 

r. Divisional Com:-.)ercial aupdt.. N. i,ly 
Al la ha bad. 

... Respondents 

69, Original Application no. 494/951 

	

1. 	Spresh KUT,SE S/0 Sri Tulsi Ram r/o 25, Luka..c Gard, 
Al la habad. 

... 	icant 

Versus 

1. Uni n of jnida through :_;eneral ;,tanager, N. }J. ),  
Baroda House, New D= lhi, 

2. 1,he Divisional Railway Manager, N. Rly, All naiad. 

3. the Senior Divisonal CC 	ci a 1 Supdt. N. Rly 
Allhaoad. 

4. Sr. Divisi ina 1 Personnel Jf -f cer , N. fitly, Al la ha bad. 

5. Sr. Divisional Accounts officer, N. Rly Alla habad. 

• iies,)ondents 

€.t% Original Ap pli ceti -in no. 495/92 

	

1. 	Ranjni Kant Patel, V() Sri Chandra shekhar, R/o 
2, Rama and Nagar, Allapur, Al lar.abac. 

▪ S. APpliC6nt. 

32_ 
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1. 	Union r India throur-h Secretory, 
Rail 7,;lawan, 

Railway 8 ord 

2. Senere 	nager, N. 

3. 

 

Chief orr e rcicl Su 
, .ew De hi 

Laroda House, New 	ihi. 

dt.N..iiy 3aroda Hous 

R1-y, DFM Off ce, 

ii. habad J. 	Senior Diviicnal Con P 

o. Static Supdt. P,1 

rdial Supdt. N. Rly A 

Allehabad. 

• Responden 

640  Origin 	pplicator no. 632/92 

1. 	W;alaya Ka t, Sio .ri S.K...:rivastavd, r/o 3'8 
Bagham•:iousin::  3 heme, eharedwajpura, 	llanapr, 
Allaha 

Applican 

\'er us 

1. Union 	ndia, tro 	2cner:',1 anacer, . Rly 
New Da 

2. DiVisi na r,eilv.ay 	nager, N. R1v, Ailaheh d. 

3. Senior Di ”sion31 	 Supdt. N. Rly .:1.1ahaba 

• Responden s 

• • • 

d. 

6(4. jri in )plicatidn no. 476/92 

1. 	Shashi 
sriv2s 
.,11aha 

mar srives 	'/o sri LakshTo 	rased 
, r/o 155 a_;a:;:bari Or ih 1•ireman Yojna, 

11ahaba 

• Applic3nt 

Versus 

1. Union f ndia thro,  h 3oneral ,',anager, I;. airway 
3aro,..:: No se, New D hi. 

2. Divisi na Reilv.ay _ 1. jer, N. ,-,1y. AllahaUd. 

3. Sr, Di is onal Cone cial Su)dt., N. Rly Al habad. 

4. Sr. Di 	onal persh el Officer, N. Fly Al- •:larJad. 

5. 	Sr Ac ants Officer, N. Rly 	lahabad. 

4. Divisi 
Allaha ad. 

... Despond nts 



• ,. 	/ 
i / 	 /

I
/ 

64 La1,,1 	 477/92 

1. 	4un Kum:r, 3/0 ski 
2auoh,  

Chdnd, r/.) 42, Lt.,a jd ka 

• • • 
	Applicnt 

‘terss 

	

1. 	Jrii:n of _India throJgh General ;:,anager, 	Rly 
Baroda Eouse. New Delhi. 

	

. 0 
	 RaTh.ay 	 . 

• Sr. Divisional 	 Supdt.  

4. cr. Divicional F erosnnal 6ffi,;er, 1,. Rly 

5. Sr. D1v17ional Accounts. Lfficr, F. Rly 

▪ liespon: 

	

57 	 AppLicct]on no. 221/93 

	

i. 	jpendra Sinqh, S/0 Sri 	Singh, r/o To,', 11 Fos:. 
L.akaldih, P.S. 3,kaidlh, Distt. veranasi. 

	

2. 	Rajesh ,;umar singh, s/o Sri 	irh, 3./c 
T,:.j1Jur Post sakaldhi, PS. Sakaldih, Distt. Varar,dsi. 

0 • • Applicant 

Versus 
1. Jnion ,f India throa-h General i.",anager, 

icilvoy:oarJ; Saroda House. New Delhi, 

2. Chief Commercial 3u1 )dt. 	nly "o_rdo ::cue. :sew Delhi 

3.iyAllc .=oad. 

• 2C7," erci.,;. 1 Supdt. : . Rly 

• .Zioinl ..,pplic---3tion no. 22C/93 

1. 	CaniLy ',Cron Prasad, VO Sri R.L. prasac, ri., 
22_ Lath no. 1 ; cw ;.;ehal, :„ughalsural. 

arsin Frasad, s/3 :ri R.s. prascc, r/o 
vill %o_all.ur, 1.o5t Charaon, Distt. Varanasi. 

...Applicant 

-3t7 
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V2rSUS 

1. 	Union 
flailwg 

of ;india, thr , gh s3eneral ;.tanager, N. Rly 
y 	'

• 	

,-Jaro 	House. ::cw Lelhi. 

2. chief 
Nev. DE 

• DiViSi 

47 • 
	Sr. Di 

Allaha 

omilercicl 3u 
lhi. 

5.i.,a1 Railway :,' 

visional Comme 
bad. 

t., N. Rly Seroda Nouse, 

na;72er, 	Yily,__Alish3bad. 

cial, Supdt. Northern bailway 

• liespondents 

63. a .1 	p i c  

1. 	Ram Si 
PuraUh 
pratap 

ngh Yadav, S 
arOai, P.O. 
garb. 

L. Jna Sh 
Behdau 
Pratap 

ank 
1 K 
gar 

✓ Yadav, 
urd, P.O. 

nu. 219/93 

Sri 	Yadav, r/o 
uhansa, Tehsil Patti, Cistt. 

o Sri R.L. Yadav, r/o viii. 
aura, Tehsil Patti, Distt. 

3. Om Pra kasl, s/o 	pular, r/o ViI I. Behdaul 
Khurd, P.O. CaJra, 1 hsil 	Pratapgarh. 

4. Vasude 
Tehsil 

v, /0 K.N. 	-v, r/o Vill. Kudia—ka—pura 
V, E3 hchalisah 	Distt. Jaunpur. 

... Applicants 

1. jnion 
Railwa 

2. Chief 
Delhi. 

3. Divisi 

4. 3r. Di 

Versa 
of India throu h General Manager, Norbhern 
y Railway 1:i a.. 	Baroda 

Commercial 	t. N. Rly, Baroda Houe. New 

onal Railway 	naer, N. Rli 
vis oral CCMW;. ci -J1 Supdt. N. 	Allahabad 

• Ficspondent=. 

L. • -3hiv K 
yin T 

3. 	Vinod 
vill i 

r.1 Application 

ing., s/o sri 
on, FJSt semr 

.;ma ,14ishra, 
atLiara, post 

<Urli ✓ sincTh, s 
jDri Post 3c,or 

no. 197/93 

Dahadur Singh, r/o 
a, Distt. 1A.ranasi. 

/o Sri R.p• mishra, r/o 
eonahti, Distt. 

S.i 	 r/o 
dh, Distt. 

Cr iyia 

1. 	Chet S 
Inargo 

- 
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Cha;)dra Tripathi, clo 	
Trithi,' 

1/o viii. 	
Ppst 34icia1J.Jd, 	 All, 

ShYam Krishzh 	
s/o 	 V. 1.-yive6i, 

vill. Topo, 

• • • 

Jnion o-f India thro.ich 3neral 	
r 

:tail ay 2,hawah, Baroda 

C .lei CoJnercial sapdt• Laroda Euuse, 	 Delhi. 

Divisiohal 	
fitly 	.Ailah 

4. 	 Sommerciol, 	 . Riy, 

kaA.: 

Re Sp Ohjehts 

7i 411 c 	 Applicat,on no. 162/93 

1. ?rem Shahker, S/0 Sri S.H.N. T
randey, 1/0 45 Tiaric! 

Al 

2. sarljay 	 Srivastava, 	(10  7.)Ii 

3riwls-,.ev3, I/O 16/11 e'::' sohhbatiabagh, Allaha
,  dd. 

S . 	7;aJtam :Whik,:., S/0 Sri N.M. AdhikF,ri. i://o  
695-L, , 

Loc, colony Allahabad. 

	

".dish pras3d 3iivastava, s/ _ 	 1- , sri ( -ate) P:,0. 
'-r •  

.: 
Sliv6staval 

1/.. 97/A, Karbala, ,1lahaba6.  

.3. 	11,ajendra Saiasv.at, Z/0 ail p.s. 
Saras6t, 

63 -,:ialiwn Tola, Allahaba,  . 

o. 	Qin l'rd,cesh Srivastava, 3/
, r;ri 

r/o /T: LS (54) 3aghambari Colony 3/3 AlLapur kllahab
,  

7. 	 hilesh Kjft.Cir Srivastava, 710 	
ivc.  

t,4t/j.; 	 &.:Lony 

A3hutosh 

/o 9:111 Car■r oc:aya :\agar, 

ivas,ava, S/7,
v  

/Li - - VDCial3 1 apa: , Allaha'uod• 

.Kumar Vfma, 3/0  3A. K.S. Vez- ma, 

150/122-,1 i.",atiyara Raab, ii
ii&h,3bLd. 

• • • 

V2f,SUS 

i. 	ini-Jh of 	 thro.:gh 	 Lkanager, 

a 

c 

-/0 

— 3? 
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Fiailway oa 

1.4** 
rd,roda 

rod'  

louse, ,;-0; lev3 DP11.1i- • 

-)! 	9rt y, 
Ch5ef Pers( 

DC lhi. 

Railway 

senior Divlsional Co 

ag9r, 	 Allahaba 

ercial supdt. N. hly, 

hesp orJe l 

2.  

3.  

4 • 

1.  

2.  

• 

4 • 

5 • 

0 • 

• 

6 • 

9 . 

no. 161/93 

S11 F.L..Y:iv, 170 Zack,', S heC urn. 
Alotiibagh 1 • 

c,hailen(,1  
301141—A/ 

a3 	Ve 
:ilk 

Km. Tsaje• 
liamanand 

wari, D/0 
All 

Sunil Kumar sriv•,ist 
r/o 127 ;:.etira Foa 

jesh 	S/0 
sIivc,stEN,  

Vcrma, 

ar, 

ri Ram Dass, L/0 2/32 

hatad. 

va, :;/o Sri •.N. Srivastava, 
Alahaload. 

S.F.L.i 	srivestava, r/D 
3udamadlih, Dhanbad. 

Awadcsh 	
S/0 Sii J. Singh, 

post -esinsdih, 	
. Ealli. 

Anjeni Kumar 5s,riva Java, 	
31i 

gal, AllahaLad. 

r/o surahiya, 

srstova, 

1j2A Krishan 

Karunes. Kumar, :; 	
S11 T. ,ath, r/o 

Nagar, Allahabad. 

Shiam Frakash ri  

E';..S 54 Bari%:,aarr 

10. Lalit Ku:Aar, s/o 
sohatiabagh, Al 

7 " 7 Chansh Yam 

stvia, sjo Sri P. La; c/o 
olony, •llahabad. 

-1 prem KuJar, r/o 16/1 1  !:ew 

,habad. 

AppliC J I-A 

Ve 

1. Jnion of :,n;lia t 
3aroda 	Ne 

2. 3h:ef personnel  
New Delhi. 

3. Divisional ilw 

4. Senior Division 

c  

ough Generdl 
Delhi. 

ficer, N. :11y, Baroda 1-10use, 

ianager, 1;. !Jy, 

Commcdial Supdt. N. illy 

-"Aespcn.:antS 

31 , auo 

%t\ 

38 

• 



• • • • • • 38 	• • • 
• Original Application No. 150 of 1993 

1. Shri Dhirendra Kumar Mishra, sho 
Shri H.M. Mishra, r/o 23/47/107 B 
Indrapuri Colony, AJlahpur, 

Allahabad. 

Applicant 

Versus 

1. Union of India through Genral 
Manager, N. Railway Head Quarters 
Lqice Baroda House, New Delhi. 

.... Respondents 

OriDER(RtSBRVtD) 

JUSTICE B.C. SAKSENA V C 

This bunch of 73 oases in all involve almost 
identical questions of fact and law and reliefs also. 0.4A 

83 of 1992 is being treated as the leading U.A. The number 

of days of working varies in each of the O.H. and broadly 

the period of working of the applicants as Volunteer Ticket 

collectors ranges between 5 to 18 days and that toe on the 

allegations made by the applicants in the month,of January 

1982. 

2. 	
The applicants alleged that they had worked for 

the period, indicated by them in the various 0.As,in the month 

of January 1982 4 fis.15/— per day. The aliOlicants allege 

that on the basis of Railwat Board's letter dated 6.2.90 

they made representation regarding their re—engagement as 

Volunteer Ticket Collectors since they had worked prior to 

17.11.86. 

3. 	
Reliance for the claim is based on the decisions 

of this Tribunal as also the P.B. in a few 0.44,s preferred 

...P39 
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The applicant 

a direction to the 
by p -Jrsons si. ildrly circumstanced. 

therefole , he 
	sought 

laspondents t re—engaae 

Ticket Collac or 

re lief for 

gxtant 

ai_plicar.L.: as Volunte 

or Motile Booking Clerks as per 

• 
• • 39 

Rules. They have also in _some—p9A-itions prayed that a 

issued to the 

ty and pay b 

the y first 

-espondents to cake the peti- 

t \,-;ades from 10.12.90 

se nted themslves for engage— 

direction be 

tioners on 

the date whe 

me nt 

4 0 	The r sp 

iced o coup r Off idavit 

a f f id avit 

resisted the petition and ha 

also a supplantary counter 

ndents h 

avit. The a plcants have filed a .re joirrer af f 

The applican 

short stint 

January 198 

is annexed 

also been a 

the said le 

sated 26.8. 

Principal B 

Ye ht a and 0 

of the SLF 

on 7.9.89. 

off' 

regular ernp 

is have admittedly not re—engaged aft 
	

-L. it 

ranging between 5 to 18 days in the 

o  The Railway Board 's c ir. cular. s d c.,ted 6.1.9C) 

s 	xure Al to the le ad ing U .A and have 

nexed in me of the 0 .4A.s. <AL p i usal of 

ter shovJs that in the lioht of the -ad cr-le nt 

7 of the aan-,..ral A-:11,-,1nisLrative Tribunal , 

nch, New Delhi. in U.A. No. 1174 of 	(Nbera 

s Vs. Union of India and Ors ) and ismis sal 

0. 14613/87 by the Hon 'tie Supreme Coul t 

e 'cut 

vacancies ear ier 

86 

sho et 

under:— 

nth of 

pro,,icied to be 14.8.81 	1 be substituted by 1 

Paragraph 3 of the circular- letter 

for the claim in .1,he precnnt 	 reaids as 

log nt against re gular- 

The Railway Board has decided that t 

r L ing considered for absorption in 

the anchor 

. .p4O 
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" In regard to candidates engaged as Mobile 

Booking Clerks discharged consequent on 

diwontinuance of the scheme by zonal 
Board's Railways, as a result of/ 	letter. dated 

17.11.86 or any earlier instruction to the 

same effect may be re—engaged as Mobile 

Booking Clerks as and when they approach 

tl Railway A.dministration in regular 

employment may be considered after they 

complete 3 years of service as Mobile 

Booking Clerks in the same manner as in 

the case of other Mobile Booking Clerks 

covered under pare 1. " 

• 

17. 	
In paragraph 1 attention was 

Board's letter dated 21.4.82 and the 

provided therein was 14.8.81. 

• We have heard the learned counsel for 
the parties. 

invited to Railway 

'cut off date' 

R• 	Shri B.B. Paul, 
counsel appearing for the respo- 

ndents raised a preliminary objection that the O.A.s are 

barred by time, laches and acqui'soence. 

qt. 	
The learned counsel urged that the applicants 

have net been engaged after January 1982. He further 

submitted that the Railway Board's letter dated 6.2.1990 

does not govern the applicants who alleged to have worked 

for a period between 5 to 18 days as Volunteer Ticket 

Collectors. He further submitted that the applicants were 

not discharged consequent to discontinuance of the scheme 

by the zonal Railways as a result of the Board's letter 

Their discontinuance had taken place four 

...p41 

dated 17.11.86. 
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years earlier and not on the basis of the Railway Board's 

said letter. 

The respondents nave also disputed the correctness 

of the averment made by the applicants about their having 

worked for the duration indicated by them in each of the 

0.ks. The applicants in support of their assertion of 

having worked in the year 1982 for a number of days indicated 

by them during the 'Kumbh mela' have 43.e-en aneexed, copy efa 

cbrtificate stated to have been issued by one Ram 1/;iS who 
Ha aid„ 

has given co t his designation as/Ticket Collector AXM, N. Rly 

Copy of such a certificate has been annexed as Allahabad. 

Annexures A0-3 and A,-4 to the leading J.4"4. Shri B.B. Paul 

submitted that Shri Ram Das was not competent to issue this 

certificate and the said certificate cannot be treated as 

proof of the working, period of the applicants indicated in 

the certificates. We, however, feel that it would not be 

necessary to enter into this controversy for the purposes 

of deciding the 0.A.s. 4e, proceed to decide the 0,0A in the 

  

light of the claim based on the provisions of the Ra ilway 

Board's circular letter dated 6.2.90. we, however, make it 

clear that we may not be understood to have ac(-epted the 

claim of the applicants INith regard to the days of their 

working. we may take up the plea of the (:).As being barred 

by limitation. Admittedly, none of the applicants initiated 

-ur'.iciall 
any 11:014.4 proceedings in any court to challenc,e their 

The central Admini- 

strative T ibunat was constituted in November 1985. These 

0.4s have een preferred in the year 1992. 

it. 	As noted hereinabove, the basis for the claim 

apart from the provisions of the Railway Board's letter 

dated 6.2.90 is certain decisions rendered by this Bench 

..p42 

discontinuance made in January 1982. 
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of the Tribunal. The said O.As are 0.A. No. 722/90 

Rajendra Kurn.r Srivastava Vs. Union of India and Ors, C.A 

No. 471/80 Mukesh Kumar Srivastava Vs. Union of India and 

urs, U.A. No. 648/91 Madan Mohan Pandey Vs. Union of In ida 

and Ors. No doubt, in these cases orders for re—engagement 

of the applicants therein had been passed. on the material 

placed in the supplementary affidavit we find subsequently 

in several other cases decidedby this Bench of to 

tribunal, a different view was taken when it was pointed 

cut that the Railway Board's circular applied to "iobile 

Booking  clerks and the decision in Neera P,thta es case was 

in respect to Mobile Booking Clerks. This distinction was 

noted while allowing a few review petitions in some 0.As 

and in u.A. No. 131/92 Lalji Shukla and Ors, the only 

direction given v..as that the respondents may consider and 

analyse the cases of Mobile Bookinc.-, Clerks and find out 

if any scheme can he framed by them laying down a parti-

cular criteria for re—engaging them on casual or daily 

basis. Against this decision, the Railway Authorities 

preferred an SLP before the Hon. Suy_-eme coilft and the 

Hon. Supreme court by an order dated 7.4.94 passed the 

following order:— 

Delay condoned. The order only gives a dire- 

ction to the petitioner to find out any scheme 

can be framed. The Union of India 

can examine the matterx and if it is 

not possible to frame a scheme, record 

its finding accordingly. There is no 

obligation cast by the impugned order 

that the scheme should be framed in any 

case subject to the above  observations the SLP 

is disposed of". 

%c1 
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6ubsequently, the Railway k,,dministration considexedx the 

possibility of framing a scheme in the light of the dire- 

ctions given in 	Shukia's case by the Bench of this 

Tribunal which was Also repeated in some other 0a,-.s which 

came for dec sion subsequent to the decision in L61ji 

6hukla s cas 

Railway hdministration in the supplementary 

decision that no scheme can be framed for Volunteer Tickelt 

Collectors for absorption and regularisation in group' C' 

category posts sinethis would militat/against the statutory 

provisions laid down for Recruitment of Ticket Collectors etc 

as contained in para 127 of Section B of Chapter I of the 

Indian Railway Establishment Manual 1989 Edition. They have 

further taken the view that no such posts or vacancies exists 

on the Railways for Volunteer Ticket Collectors/Mobile Booking 

Clerks for their re—engagement on casual or daily basis. 

It was also held that re—enagagement will burden 

the public exchequer and wall also enlarge backdoor entry 

and will affect reservation policy as contained in 4-,rticle 

16(4) of the Constitution of India. It was also held that 

  

framing of such a scheme for those Volunters who have clearly 

worked for a period of merely for 5 to de days will be against 

public interest as the posts filled up by them are generally 

by direct recruitment through the Railway Recruitment Board 

open for general competition and the eligible persons at large 

woulu be deprived of their legitimate rights. 

...p44 
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counter affidavit have indicated that they have taken a 



• 
•• • • 	44 	• • •• 

Admittedly, this scheme has been given up after 

47.11.86 and the Railway Administration has for cogent reason 

indicated that it was not feasible to draw up 
	scheme as 

reAuired in orders passed an various 0.A.s 

Shri B.B. Paul hos also invited 0... our attention 
to certain decisions in review petitions which were allowed. 

On the basis of an ondlogy of the decision by the 

Principal Bench in 'Neera Mehta's case direction for re—engage 

ment had been passed in the 0.m.s. While
' allowing the 

review petitions it was noted that the decision in Neera 

Mehta's case was confined to Mobile Booking Clerks and there 

is no parity between Mobile Bookiny Clerks and Volunteer 

Ticket C011ectors. 

category: 

1~• 	quite 
a large number of decisions have been rendered 

from time to time and the view taken in the earlier decisions 

have been washed down or even not accepted in Pater decisions 

and a direction to draw 4p a scheme was only provided as in 

Lalji Shukla's case(Supra), which wt s followed in many other 
subsecluent decisions. 	

turns and twists which have taken 

place in the view expressed on the question have been referred 

to show that the decisions of thi 
	

n 

s Bench of the Tribunal on 

the basis of which the applicants/cieaiming similar benefit 
ar .  . 

being extended to them do not hold the field. 

We may now take up fPr consideration the plea of 
benefit of the 

the el..0icants that theidecisions in some 0•As in favour of 

similarly situated persons may be extended to the applicants. 

It is now fairly well settled that the judgment of the Tribunal 

The present applicants fall in the later 



f
off' that matter pf any court does not give rise to a 

cause of actio° It is the orders of the authority n  

concerned or the it inaction which give rise to the 

grievance and the cause o4.  action based upon this has tc 

be considerd for purpose of determining whether the 

petition is barred by 

	

ti 	under the provisions of .5 e C • 

21 of the A.ministrative r bunals Act. 

13. 	As v as noted by t 	
:.ladras Bench of the Central 

Administra ive Tribunal 	
a decision reported in (ic,,-+ 

28 ATC )Dge 	
'Tamil Nadu Divisional Accountant Associa- 

tion and 	
S. Vs. Union of India and Ors, this position of I 	_ 	_ ____ 

I. a V: 
has be n cle arly of firmed -in the judgment of the 

Supreme curt in 'Bhoop .3ingh Vs. Jn on of India and CArs. 

(1992) 21 TC page 675. Before the Madras Bench the 

question f delay was rais 
it held.  co and 	

d that since the 

eie lay has not been satisf actorily explained 
 xplained the L.-, „t., ,,as 

rejected •n the ground ,:f limitation alone. in that 

case an of der adverse to the applicants was pa sed on 

14.10.86. A decision on a similar order was_ r m
-.4.ereci 

by the C andig,arh Bench' of the Tribunal on 1. .91• There 

after th applicants 	
rociation moved in -LI-  matter and 

5 years delay was held as fatal. 
made a x presentation.  

the F..rnakulam Bench of the 

a decision reported in (1894) 28 14 1C 177 has 

t decisions in similar cases 

give a resh cause of action and the period 

from the data the claim relates. 

A Full Bench of 

Tribunal in 

also to n the view th 
anno 
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21. 	The Hon t
ble Supreme Court in 'Shoop Singh Vs. Union 

ol iodic snd ors (Supra; had interalia, held thatninordinate 

and unexplained delay and lathes by itself/as 
 good ground 

i 

to refuse relief to thepetitioner irrespective of the 

merit of his claim, It was also observed that Art. 14 or 

non —discrimination 

be  

2/, 

in a 

Court in 'Ratan Cbandra 

of India and .jrs reported in 

The petitioners before the Supre- 

amongst 
according to their seniority. The basis for the claim 

a2,.;ister after due screening and to give them re—employment 

parties to include their names in Live Casual Labourers 

their petition sought c direction to txi issued to the 
Opp, 

1964-69 and represented between 1975-78. They, through 

Railway. They ,.,ere alleged to have been appointed between 

others armi 

	

were casual lc.bourez of south eastern 

Apex 

Author ities in 

allegad that they are not followinc-2 the orders 

of the Supreme court, High court of Calcutta and Cal6utta 

Bench of the C.A.T. In the facts of the said case the Hon. 

Supreme Court, took the view that since no explanation has 

been given as to why the petitioners did not approach till 

199C; held that two questions arise; 

...p47 

recent decision of Hon. Supreme 

Samant and Ors. Vs. Union 

1994 S.C.C(L&S; page 132.  

me Court in that case 

is 
Therefore any relief claimed en that basis must 

founded :-.)n equity and 

V:0? may also refer 

the principle of 

tc 

not be alien to that confept"o 

a relevant observation made 

equitable principle. 

itself 

a few judg,rnents rendered by the 
court in 1985 and187 directing the Railway Authorities to 
prepare a schem.: and -to absorb the casual labourers in 

accordancewith their seniority. The petitioners appeared 

to have made a representation in 199C to the 

which it was 

was 
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are 
,.':hether the petitioners/entitled as 

matter of richt to reemployment. 

whether they have lust ',heir right , 

if any, due to delay. 

dealinc.) with the said question the 

following observation 	made 

Delay itself deprives a person of his 

remedy available in law, in absdnce of 

an: fresh cause of action or any legislation 

a person :;ho has lost his remedy by lapse 

of time locises his right as 

23. 	A Full Bench of the Tribunal(PB while 

22, 

deciding 	767 and 842 of 1989 made the fo lowing 

re le vant observation:— 

it is not. openee& to court of rec rd to 

p•ss an order in respect of persons who 

are no, even present before it by any 

apj.licatiun or petition. 	In this vie:: 

of the matter the viev: taken in 

case of one r, more employee by a jucicial 

forum cannot be it_so facto made lapt:li-

c able to all other employees in the s - me 

cadre, rank or situation by another 

judicial -forum." 

T his obs•rvation also supports the view taken here ina 

that the judgment in a case does not give a cause of 
who 

action t another employee,/claims to be similarly 

cis cumstanced as the applicant in other case earlier 

decided. 

 

. ..u4 
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24. leJrned counFIH1 614;3 	foi 

Lesponetnts have invited oui attention to o decision 

iendered by the 1-iincipal Bench in '.4chish Chakraborty 

Union of lndiai  anSi ors, .eportcd in 19.4(1; .41- .7 332. 	in 
ti  

the said case the fats are almost identical as in the 

case in hand. The applicant alleded that he vasgaced 

es Mobile BookinH Clerk from 1.6.05 to it.7.65 and had not 

been endar7:A thereafter.. He made a repbesentation stating,  

that he has .co.:Ae6 for 22 de, in IS'a: anH in vier of the 

circtiier of the 1-.ai1wey Foa-d dated :31.5.2 he be also 

considered for absorption as Mobile Booking Clerk. The 

applicant Is representation vvas rejected and he was informed 

that he cannot be absorbed in ':.eras of the letter dated 

12.6.92. 	In the said c ,:sc the v ,t.i,licant based his claim 

on the basis of a decision of the P.B. in a similar bunch 

of the cases. The Division Bench took the viev,,  that 

there is no parity or simil-72.- ity-  !:,,etween the applicants 

case and the applicants in the bunch of cases decided 

earlier. It 	held that since the services of the 

applicant was not discontinued as a result of 

let'ter. dated 17.11.86. the ap. licant 	n:as 

11 not cover3d by pare 3 of -,he Railway Board 's letter 

dated 6.2.c0. Since he was not disch,?rged consequent 

upon discontinuance of the scheme by the zonal Railway 

as a result of letter dated 17.11.66. The same situation 

obtains herein also and v,;ehave already held accordingly. 

25. In the said case , 1-c.?-ferring to the decision of the 

Supreme court in 'Bhoop Sinct Vs. Union of India and C./1-s 

(Supra), the :luestion of delay 	also 
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considered ,and it was held that the petition was barred 

by limitation the cause of action having accrued 411t in 

July 1985. The said C.A was filed sore time in the year 

1993. 

26. 	
The learned counsel for the respondents also 

invited our attention to another decision rendered by the 

same Division Bench of the Principal Bench in 'Anil Babu 

Sharma Vs. Union of India and Ors reported in 1994(1) AIJ 

pc-84. 

The petitions before us are cleArly barred 

by limitation as provided in Sec. 21 of the Administrative 

Tribunals Act. The provisions of the Railway Board's 

letter dated 6.2.90 is not attracted and applicable to the 

applicants. 

2$. 	 Admittedly, the scheme has been given up 

since after 17.11.86 and is no longer in force. This fact 

cannot be lost sight of. The applicants therefore, cannot 
the 

be grantedirelie4Sprayed for by them„ The applicants also 

raised a plea that one Shri R.N. Shurey and 12 Others Volu-

nteer Ticket Collectors have been included 
in the awoved 

list of 1982. It is, therefore, pleaded that the responde-

nts have been given re—engagement to some Volunteers as 

Volunteer Ticket Collectors on Pick and Choose basis. 

/141. 	 In the counter affidavit, it has been indicat 

that the 12 persons named in para 4.10 of the leading O.A 

had been re-engaged as Mobile hooking Clarks and not as 

Volunteer Ticket Collectors. The allegation, therefore, 
• 

ham:_ been denied. Be that as it may, the applicants would 

be entitled to the relief claimed by them only if it is 

based on any statutory provision. The act of the respo- 

ndents in re—engaging a few which has been satisfactorily 
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explained will not give rise to discriminatory treatment. 

The applicants in effect are seeking re —engagemen-t-01 -c ho 
strength of having worked for a period Danging between 

to 10 eayso
which also is doubtful,and has been disputE,e 

by the respondents. 

in View of the discussion he 'n et", ve , en 
a totality of the circumstances vJe are not pursuaded to 

grant the reli2fs claimed for by the applicants. Th1 -0.As 
lack rTirit 6nd are-,;-f accordingly dismissed. No order as to 

% 

cz costs., 	 t\  

3/. 

on each of the 0.As which have been decided by this 
coMmon 

jj3ament.0 

( K . PfILJTH LiMAR 
ME!..11BER(A) 

r'ijED • 	 fc 	l9 4 

/U'v/ 

( B.C. SAL NA 
':ICE CHAIRMAN 

The copy of the judgment shall be placed- 


